FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SHRI ANIRUDDHA WOOD PRIVATE
LIMITED OPERATING IN TIMBER, PLYWOOD, WOOD FOR ALL KIND INDUSTRIES AT
BHACHAU, KUTCH, GUJARAT

(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along| SHRI ANIRUDDHA WOOD PRIVATE
with PAN & CIN/ LLP No. LIMITED
PAN:AAHCS8155L
CIN: U20200MH2003PTC141226
2. Address of the registered office Parvati Niwas, Top Floor Room no: 17, above
Prabhu Niketan Hotel, Daftary Road, Malad
(East), Mumbai-400097 Maharashtra.
3. URL of website Not Available
4. Details of place where majority of | Bhachau Kutch, Gujarat
Fixed assets are located
5. Installed capacity of main | Installed capacity is approx 500 CFT per day,
products/ services including 3 vertical sawing machine and 2
horizontal sawing machine
6. Quantity and value of main | Nil
products/services sold in last
Financial year
7. Number of employees/workmen Nil
8. Further details including last| All documents can be obtained by
available financial statements | sending email at E-mail id:
(with schedules) of two years, lists | cirp.shrianiruddhawood@gmail.com and
of creditors are available at URL: capiyushj@gmail.com
9. Eligibility for resolution | Can be obtained by sending email at E-
applicants under section 25(2)(h) | mail ids:
of the Code is available at URL: cirp.shrianiruddhawood @gmail.com and
capiyushj@gmail.com
10. | Last date for receipt of expression | 11th October2024
of interest
11. Date of issue of provisional list of 15th October 2024
prospective resolution applicants
12. | Last date for submission of | 20th October 2024
objections to provisional list
13. Date of issue of final list of 24t October 2024
prospective resolution applicants
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14. | Date of issue of information
memorandum, evaluation matrix | 26t October 2024
and request for resolution plans to
prospective resolution applicants

15. Last date for submission of
Resolution plans 25th November 2024
16. Process email id to submit | cirp.shrianiruddhawood@gmail.com

Expression of Interest

Digitally signed
by PIYUSH
KISHANLAL JANI
Date: 2024.09.26
12:06:55 +05'30'
Piyush Kisanlal Jani
Resolution Professional
For Shri Aniruddha Wood Private Limited
Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164
AFA Validity Date: 05/11/2024
Reg Address: Om Ashray, New Laxminagar,
Date:26/09/2024 Behind Mazar Ring Road, Gondia,

Place: Mumbai Maharashtra, 441614
EmaillD:capivushj@gmail.com
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Reliance Power subsidiary
prepays ¥850-crore debt

New Delhi: Rosa Power, a
subsidiary of Reliance Power,
has prepaid ¥850 crore of its
debt to Singapore-based
lender Varde Partners, sources
said. Following Reliance
Power’s achievement of zero
debt, Rosa Power is now on
track to become debt-free. The
company aims to settle its
remaining debt in the next
quarter, they said. p1i

Coal imports increase
marginally during April-July
L]

New Delhi: Coal imports rose,
albeit marginally, by 0.9 per
cent y-o-y hitting 90.51 million
tonnes (mt) during the
April-July period of FY25
compared to 89.68 mt in the
previous year. Non-coking coal
imports increased by 2 per
cent y-o-y during the period,
while coking coal imports
declined by 2.6 per cent on an
annual basis. In July 2024, coal
imports rose by 15.9 per cent
y-0-y to 21.81 mt from 18.82
mt in July 2023, the Coal
Ministry said. our Bureau

Loans to MSMEs register
13.37% growth this fiscal

KEY FACTORS. Renewed focus on MSMEs and digitalisation driving growth

—
G Naga Sridhar
Hyderabad

Indicating a positive trend,
loans to the Micro, Small and
Medium Enterprises
(MSMEs) have showed an
uptick on a year-on-year (y-
0-y) basis so far in the cur-
rent fiscal, compared with
the corresponding period
last fiscal.

According to the latest Re-
serve Bank of India (RBI)
data, advances to micro and
small enterprises registered
13.3 per cent y-o-y growth,
while that for medium enter-
prises stood at 17.2 per cent.

During the financial year
2023-24, there was a slow-
down in the growth in loans
for micro-small and medium
enterprises at 10.2 per cent
and 9.7 per cent respectively,
compared with 28.3 per cent
and 36.8 per cent growth, re-
spectively,in 2022-23.

DIGITALISATION DRIVE

The increase, though consid-
erably lower than the growth
registered in FY23, came on
the back of measures and a
renewed focus on MSME

BUDGET PUSH. The initiatives proposed in the Budget are

expected to give a fillip to the sector’s sustainability and growth

credit. The credit flow is ex-
pected to improve going
forward.

“The deepening of the ac-
count  aggregator  (AA)
framework will enable
MSMEs to access cash flow-
based financing from lenders
with minimal documenta-
tion,” Bibekananda Panda,
Senior Economist, State
Bank of India (SBI) told
businessline.

Additionally, the launch of
the RBI’s frictionless end-to-
end digital platform, Unified
Lending Interface (ULI),
will revolutionise access to
credit, especially for small

MSMEs, he added. “The
formalisation and digitalisa-
tion of the economy have en-
abled banks to reach out to
small MSMEs. While credit
availability will not be a con-
cern going forward, MSMEs
need to focus on credit ab-
sorption,” the SBI economist
said.

The initiatives proposed
in Budget 2024 will give fillip
to the sector’s sustainability
and growth.

These  include  the
CGTMSE scheme offering
collateral-free loans,
changes in asset-recognition
norms for banks to support

MSMEs under distress, en-
suring their financial stabil-
ity and operational continu-
ity, among others. “We are
hopeful that the overall
credit growth will reach the
high level registered in FY23
and we are taking a slew of
measures,” said a senior offi-

cial of Canara Bank.
CREDIT WORTHINESS
According to J Swam-

inathan, Deputy Governor,
RBI, credit is crucial for the
growth of MSMEs, and af-
fordable funds can boost
their competitiveness.

“Banks often use asset-
based lending, which relies
on collateral rather than
cash flow. However, many
MSMEs lack adequate assets
for collateralisation, partic-
ularly for working capital
needs, often leaving smaller
businesses excluded from
funding opportunities from
the formal banking sector,”
he said in arecent speech.

The next six months of
the current fiscal will show if
this uptick was just a green
shoot or will be a sustained
trend throughout the finan-
cial year.

Lenders to recover about 19% of
principal outstanding exposure to SIIL

K Ram Kumar
Mumbai

Lenders will recover about
19 per cent of the principal
amount and about 9 per cent
of their overall outstanding
dues upfront from Supreme
Infrastructure  Industries
Ltd (SIIL) via a compromise
settlement under Section
230 of the Companies Act.
Over and above this, a por-
tion of the bad debt that has
been converted into equity
(lenders don’t have to infuse
fresh funds for this acquisi-
tion) can give some of the
lenders, including the State
Bank of India (SBI), an up-
side if the company starts
performing, said sources in
the lenders’ consortium.

They emphasised that the
compromise settlement was
agreed to by 86 per cent of
the lenders by value of their
exposure. Such settlements
have to be approved by the
National Company Law
Tribunal and once it is ap-
proved by the Tribunal, it be-
comes binding on all the
creditors/lenders. Some of
the EPC (engineering, pro-
curement and construction)
cases which were resolved
under CIRP, resulted in less
than 5 per cent recovery for
lenders.

ASOSAI resolves to collaborate on development of I'T audit framework

—
KR Srivats
New Delhi

The Asian Organisation of
Supreme Audit Institutions
(ASOSATI) plans to enhance
collaboration among mem-
ber Supreme Audit Institu-
tions (SAIs) through capa-
city building and
development of IT Audit
frameworks. A decision to
this effect was taken at the
60th ASOSAI Governing
Board meeting on Monday,
Girish Chandra Murmu,
Comptroller and Auditor
General of India, said here on
Wednesday.

Centre sets up
special team to
tackle MCA-21
portal grievances

|
Our Bureau
New Delhi

The Corporate Affairs Min-
istry (MCA) has set up a
“special team” to look into
grievances of stakeholders
with regard to their compli-
ances on MCA-21 portal.
The special team will also
provide better guidance to
the stakeholders on this
front and even suggest sys-
temic solution, if required.

The special team is inten-
ded to resolving issues of ur-
gent nature. MCA has taken
several steps towards ease
of doing business, including
easier and quicker process
of incorporation and exit of
companies and limited liab-
ility partnerships, expedi-
tious approval of mergers
etc. The MCA has a system
of regular review of the con-
cerns of the stakeholders
raised through emails, help
desk system, etc.

SAI India has now as-
sumed the chairmanship of
ASOSATI for the year 2024-27
term. The leadership of In-
dia, now that it has assumed
chairmanship, will focus on
technology-driven  audits
and the audit of local bodies,
according to Murmu. “Capa-
city building on IT (informa-
tion technology) audit
among SAI memberswill bea
focus area. India is already a
pioneer in IT audit. We have
been serving the global com-
munity and have already
trained 6,000 auditors. We
will further strengthen our
IT audit by writing protocols
for digital audits,” Murmu

said. He highlighted that
emerging technologies like
artificial intelligence have
already arrived and most
governments have started to
adopt them.

“There are both opportun-
ities and challenges in that.
Particularly large language
model (LLM) throws a lot of
issues,” he said.

New Delhi is hosting the
l6th ASOSAI assembly,
which symbolises a renewed
commitment to cooperation
and capacity building among
SAls across Asia. Murmu
highlighted this was the first
in-person meeting of ASO-
SAT members after the

Girish Chandra Murmu, CAG

Covid-19 pandemic. Over
200 delegates from 42 coun-
tries, including heads of 22
SATs, are attending the New
Delhi assembly. Interest-
ingly, ASOSAI was founded
in 1979 with 11 members in
New Delhi. “ASOSAI, which

Mandaviya writes to TN CM, urges
swift resolution of Samsung strike

Our Bureau
Chennai

Union Minister of Labour
Mansukh Mandaviya has
written to Chief Minister of
Tamil Nadu MK Stalin re-
garding the strike at the
Sriperumbudur plant of Sam-
sung Electronics. He urged
the State government to in-
tervene for an earlyand amic-
able resolution for maintain-
ing a positive manufacturing
sector ecosystem. He also as-
sured full support from the
Ministry to help the State in
resolving the matter effi-
ciently, says arelease.

Out of the total 1,800 em-
ployees, around 1,100 work-
ers are on a strike from
September 9 seeking wage
revision and the right to form
aunion.

The Korean major is man-
aging the show at the Sriper-
umbudur consumer durable
factory with the help of the
700-odd workers who are not
participating in the strike.

Apart from making use of
those who are not participat-
ingin the strike, the company
has also managed to deploy
another 500 workers — ap-
prentices, contract labourers
and staff from other depart-
ments such as logistics and
quality control, sources have
told businessline.

PRODUCTION HIT

Production was disrupted by
50 per cent on the first day of
the strike, and the company
managed to increase produc-
tion to 60 per cent on Day
Two. Through various meas-
ures, the production at the
factory is now 85-90 per cent
and will be 100 per cent later
this week, said sources. Last

Mindspace REIT to build 3 data
centres for Princeton Digital Group

|
Our Bureau
Mumbai

Mindspace Business Parks
REIT has entered into an
agreement to build three
built-to-suit data centres
for Princeton Digital Group
at Airoli in Mumbai, where
the REIT has a 50-acre cam-
pus ecosystem.

The REIT has already de-
veloped two data centres
for PDG with an area of 6.3
lakh sq ft and the current
contract will add 10 lakh sq
ft to its portfolio.

When completed, the
business Park will feature
five data center buildings
and the total data center
footprint within the Mind-
space REIT portfolio will
stand at 16.5 lakh sq ft.

CcM
K

“This landmark develop-
ment spanning 15 acres,
will become a part of the
larger 50-acre campus eco-
system of Mindspace Airoli
West,” the REIT said in a
statement.

“This deal reinforces our
commitment to diversify-
ing our portfolio and tap-
ping into high-growth sec-
tors like data centres,” said
Ramesh Nair, CEO, Mind-
space REIT.

“For us, integrating data
centres into our portfolio
makes strategic sense as
they offer stable and long-
term revenue streams, fu-
ture proofs our portfolio,
and help diversify income
sources,” he added.

The REIT will provide
PDG with a full range of

turnkey services, including
power infrastructure.

PDG, backed by Warburg
Pincus, Ontario Teacher-
s’Pension Plan and
Mubadla develops and op-
erates data centers in six
Asian countries including
India, China, Singapore, In-
donesia, Malaysia and Ja-
pan. In India the hyper-
scaler has chosen Mumbai
for its data center opera-
tions. The five buildings in
the campus will have a total
IT load of 150 MW, accord-
ing to the company.

K Raheja-sponsore
Mindspace REIT operates a
portfolio of commercial
spaces with a total leasable
area of 33.6 million sq ft, of
which 26.3 msf is com-
pleted.

week, the company issued a
show-cause notice, which
said the workers were on “an
illegal strike” from Septem-
ber9,2024.

The management pro-
poses to impose 8-day wage
duty. “It is needless to men-
tion that you shall not be en-
titled to wages from Septem-
ber 9, 2024 to the date you
report back to work, on ‘No
Work, No Pay’ policy’ basis,”
the company said in its show-
cause notice to the striking
workers.

After the show-cause no-
tice was issued, 70-80 strik-
ing employees reported back
to work, sources said. The
company management is
hopeful that more workers
would return to work in the
coming days. “We are com-
mitted to resolving all issues
including wages, benefits and
working conditions by nego-
tiating with our workers dir-
ectly and we urge them to re-
turn back to work at the
earliest,” the company said.

has now grown to 48 mem-
bers, has now returned to its
place of origin,” Murmu
added.

REPORTS APPROVED
The 60th ASOSAI Governing
Board meeting on Septem-
ber 23 approved various stra-
tegic and financial reports
including the mid-term re-
port on ASOSAT’s Strategic
Plan 2022-27, report on the
results of the Bangkok de-
claration 2021 and intro-
duced new collaborations,
research projects and regu-
latory reforms.

“We will make earnest and
dedicated efforts to continue

the excellent work of its pre-
decessors towards shaping
the ASOSAI into a profes-
sional regional organisation
and look forward to working
with each member to address
the challenges faced by pub-
lic sector auditors today,”
Murmu said after assuming
Chairmanship of ASOSAL
The 16th ASOSAI as-
sembly also saw the approval
for creation of —Working
Group on State Owned En-
terprises (SAI Malaysia),
Working Group on Regional
and Municipal Audit (SAI
Malaysia) and Working
Group on IT Audit and Data
Analytics (SAI India).

ausiy BEPOSIT MACHINE
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As of March 2023, lenders,
including SBI, had an exposure
of 2,391 crore to SIIL

The overriding factor for
the settlement is to continue
the company as a going con-
cern where all the stakehold-
ers in the ecosystem — em-
ployees, workers, vendors,
dealers, logistics support
providers etc. continue and
their livelihood is preserved,
the sources said.

DANGEROUS PRECEDENT
This assertion by lenders
comes even as Congress
General Secretary Jairam
Ramesh, in a social media
(X) post on Tuesday, said,
“In a extraordinary move,
the SBI has decided to con-
vertits outstanding debt into
equity in Supreme Infra-
structure India Limited
(SIIL), a firm that declared
bankruptcy. The lenders, in-
cluding SBI, took a 93.45 per
cent haircut on the debt.

This arrangement creates a
dangerous precedent in In-
dia’s corporate debt land-
scape...”

The sources underscored
that the compromise settle-
ment offer by a company un-
der Section 230 of the Com-
panies Act is a standard
practise when it is staring
down the barrel and it is al-
most certain that the Cor-
porate Insolvency Resolu-
tion Process (CIRP) would
result in its liquidation/
winding up.

SIIL became a non-per-
formingasset (NPA) in 2015.
Three attempts to restruc-
ture/revive it during the
2016-2020 under the then
prevalent restructuring
frameworks did not yield
results due to changes in reg-
ulations. Neither did recov-
ery bids via debt recovery
tribunal, the Securitisation
and Reconstruction of Fin-
ancial Assets and Enforce-
ment of Security Interest
(SARFAESI) Act, 2002, and
sale to an asset reconstruc-
tion company succeed.

As on March-end 2023,
lenders, including SBI, Pun-
jab National Bank, Canara
Bank, Union Bank of India,
Bank of India and Central
Bank of India, collectively
had an exposure (principal)
0f%2,391 crore to SIIL.

Laddurow: TTD files police
complaint against AR Dairy

|
Our Bureau
Hyderabad

The Tirumala Tirupati Dev-
asthanams (TTD) on Wed-
nesday lodged a police com-
plaint against AR Dairy, one
of its ghee suppliers, for al-
legedly supplying adulter-
ated ghee that was used for
making the laddu prasadam
of Lord Balaji.

General Manager (Pro-
curement) for TTD Murali
Krishna registered the com-
plaint with the Tirupati East
Police Station against AR

Dairy, on the ground of viol-
ation of norms.

SIT TO PROBE

The State government on
Tuesday formed a Special In-
vestigation Team (SIT) to
probe into the issue, with

Guntur range Inspector
General Sarvasrestha Tri-
pathiasits head.

The SIT will investigate
allissues, including procure-
ment of adulterated ghee
containing animal fat to pre-
pare the prasadam and mis-
use of power by the previous
dispensation.

AWS partners with NHA, GeM and PSBA
to boost India’s digital infrastructure

I
Sanjana B
Bengaluru

Amazon Web  Services
(AWS) India has announced
that the National Health Au-
thority (NHA), Government
e-Marketplace (GeM) and
Public Sector Bank Alliance
(PSBA) will adopt AWS tech-
nology to build scalable
solutions.

PSBA, an umbrella organ-
isation formed by 12 public
sector banks, has chosen
AWS as a cloud service pro-
vider to offer cloud comput-
ing services to such banks.
This empanelment will en-
able the banks to adopt AWS
through PSBA’s Community
Cloud Services, without cre-
ating separate procurement
processes for their cloud
computing requirements.

E-MARKETPLACE

The Government e-Market-
place (GeM), which the com-
pany claims to be the world’s

second-largest public pro-
curement platform, is also
using AWS. AWS cloud en-
ables GeM’s e-procurement
features like direct purchas-
ing, bidding, reverse auc-
tions, price matching and de-
mand aggregation, as well as
supporting the marketplace,
business operations, ana-
lysis, customer support, and
payment processing.

The NHA is building on
AWS to transform health-
care and establish an open
digital health ecosystem in
India. It aims to build integ-
rated digital health infra-
structure in India and
provide health coverage to
more than 55 crore citizens
through schemes like Ayush-
man Bharat-Pradhan Mantri
Jan Arogya Yojana and Ay-
ushman Bharat Digital Mis-
sion.

Alongside, in May 2023,
AWS announced plans to in-
vest an additional $12.7 bil-
lion (%1,05,600 crore) in its
cloud infrastructure in India

Packaged quantity of laboratory chemicals
should not exceed 500 ml: CBIC

|
Shishir Sinha
New Delhi

Chemical packages of 500 gm
or 500 ml will be catagorised as
laboratory chemicals and at-
tract an import duty at 10 per
cent, according to CBIC, while
packages with larger quantity
will attract a differential or
higher duty.

The new norm is effective
from September 19. The issue
became contentious after the
Budget when the duty on
chemical laboratories was
raised to 150 per cent and later
lowered, after alot of criticism.

According to a CBIC circu-
lar, “laboratory chemicals”
means all chemicals, organic
or inorganic, whether or not
chemically defined, imported
and intended only for own use
(i.e. other than purposes like

trading, further sale etc) in
packages not exceeding 500
gm or 500 ml and which can be
identified with reference to
the purity, markings or other
features to show them to be
meant for use solelyas laborat-
orychemicals.

Earlier, with effect from Au-
gust 1, the Finance Ministry
offered relief for researchers
and academicians by carving
out anew section for the use of
lab chemicals for R&D pur-
poses. A notification was is-
sued, under which those im-
porting lab chemicals for R&D
and lab use will be taxed on
customs duty only at 10 per
cent. Such importers must

submit an undertaking.
“If the importer submits an
undertaking  before  the

Deputy Commissioner of Cus-
toms or the Assistant Com-

missioner of Customs, as the
case may be, that the goods so
imported shall be for use in
laboratory or for use in re-
search and development pur-
poses and shall not be sold or
traded after importation...”
the notification dated July 31
read.

by 2030. The company’s total
investment outlay in India is
$16.4 billion (X1,36,500
crore) by 2030. This invest-
ment is estimated to contrib-
ute $23.3 billion ( ¥1,94,700
crore) to India’s total GDP
by 2030. “This investment is
to expand the cloud infra-
structure in the country. In-
dia is aiming for a $1-trillion
digital economy and $5-tril-
lion overall economy in the
future, and this can be
powered through cloud com-
puting. Be it start-ups, enter-
prises, government, or pub-
lic  sector enterprises,
everybody needs a massive
scale of compute, network
and storage,” Pankaj Gupta,
Leader - Public Sector, AWS
India, said.

The company also works

with other government en-
tities and education custom-
ers like the National Skill De-
velopment Corporation
(NSDC) and the Swachchata
App by the Ministry of Hous-
ing and Urban Affairs which
uses AWS technologies for
powering real-time geo-
graphic information system
(GIS), analytics-based dash-
boards, business intelli-
gence, IoT and drone-based
monitoring of sanitation as-
sets and Digilocker.

AWS is also a technology
enabler for edtech player
PhysicsWallah.

AWS is also working with
Maharashtra State Electri-
city Distribution Company
and other State governments
like Madhya Pradesh and
Telangana.

TO ADVERTISE

PLEASE CONTACT
Mumbai  :022- 22021099
Pune :9890069082
Ahmedabad : 9824024882
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI ANIRUDDHA WOOD PRIVATE LIMITED

OPERATING IN TIMBER, PLYWOOD, WOOD FOR ALL KIND INDUSTRIES AT BHACHAU, KUTCH, GUJARAT
(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

B

Name of the corporate debtor
along with PAN/ CIN/ LLP No.

SHRI ANIRUDDHA WOOD PRIVATE LIMITED
PAN:AAHCS8155L
CIN: U20200MH2003PTC141226

N

. | Address of the registered office

Parvati Niwas, Top Floor Room no: 17, above Prabhu
Niketan Hotel, Daftary Road, Malad (East),
Mumbai-400097 Maharashtra.

available financial statements
(with schedules) of two years,
lists of creditors are available at
URL :

3. | URL of website Not Available

4. | Details of place where majority Bhachau Kutch, Gujarat
of fixed assets are located

5. | Installed capacity of main Installed capacity is approx 500 CFT per day,
products/ services including 3 vertical sawing machine and 2

horizontal sawing machine

6. | Quantity and value of main Nil

products/ services sold in last
| | financial year
7. | Number of employees/ workmen | Nil
8. | Further details including last All documents can be obtained by sending email at

E-mail id: cirp.shrianiruddhawood@gmail.com and
capiyushj@gmail.com

©

under section 25(2)(h) of the
Code is available at URL :
Last date for receipt of
expression of interest

1

©

Eligibility for resolution applicants | Can be obtained by sending email at E-mail ids:
cirp.shrianiruddhawood@gmail.com and

capiyushj@gmail.com
11th October 2024

11.| Date of issue of provisional list
of prospective resolution
applicants

15th October 2024

12.| Last date for submission of
objections to provisional list

20th October 2024

13.| Date of issue of final list of
prospective resolution applicants

24th October 2024

1

Eal

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

26th October 2024

15.| Last date for submission of
resolution plans

25th November 2024

16.| Process email id to submit EOI

cirp.shrianiruddhawood@gmail.com

Date:26/09/2024
Place: Mumbai

Reg No. IBBI/IPA-001/IP-P01439/2018-2019/12164

Behind Mazar Ring Road, Gondia,Maharashtra,441614

Piyush Kisanlal Jani (Resolution Professional)

Sd/-
For Shri Aniruddha Wood Private Limited

AFA Validity Date: 05/11/2024
Reg Address: Om Ashray, New Laxminagar,

Email-ID: capiyushj@gmail.com
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NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following share certificates
issued by ICICI Bank Ltd. (“the Company”) are stated to
have been lost or misplaced and the registered share
holders applied for issue of duplicate share certificates.

L H

STATE BANK OF INDIA

RBO. OFFICE-I1I, AHMEDABAD (13014). 2ND FLOOR,
ADMINISTRATIVE OFFICE BUILDING, AMBAWADI, AHMEDABAD-380006
REQUIREMENT OF
LEASE/RENT FOR BANK BRAI

ALEMBIC LIMITED

CIN: L26100GJ1907PLC000033

Regd. Office: Alembic Road, Vadodara - 390 003
Tel.: +91 265-6637000

Email: alembic.investors@alembic.co.in

GUJARAT W.S. & SEW. BOARD
Online Tender Notice No. 05 [ 2024-25

Alembic>>

Touching Lives over 1C®

years

entertained from any other person(s).

b rlmicimicdcon i | uguns o] o | oy |y | | SLSSE e ke nde gy, suportening Engnsr, P e ko it conmatl i e e n gun o o
NOTICE OF LOSS OF SHARE CERTIFICATES No. [ Shareholders | No [ Nos.From [ Nos.To | Shares [ 785)2628183 from approved “AA” class Registered Contractors. Attorney holders of property having all facilities including adequate electrical power,
Notice is hereby given that the following Equity Shares Certificate of the Company have been Viaya Lakshnif oo | yoceeot | 4097000 | 500 Telrgier Name of Works Estématted water, parking area etc. atunder noted area.
transferred to Investor Education and Protection Fund (IEPF) Authority and the registered 1007807 gl Iyer Mah Emcraency-200T—(Bhesan 03 8.N, Office/Branch Name Location Required Carpet Area
shareholder(s) have reported them as lost / misplaced and for the purpose of claiming the Vijaya Lakshm 110663 Devgadh Pi %Hm}’ based) Civil & 192421 1 | Polytechnic Branch, | within 1.0 km Radius of Polytechnic | 3600+25% sq. ft.
shares from the IEPF Authority the registered shareholder(s) have applied for the issue of | (1007807 yicooja e | 906283 5630202391 5830202440 - 50 Electro Mechanical Worf( with 10 . Ahmedabad (01043)| Branch, Near Panjara Pole, Anmedabad
duplicate Equity Shares Certificate(s): Years Operation & Maintenance Lacs 2 gindm'l1 I(Brtl]avan Roz)xd \évithin 110 1.5 km Radius From 2500 +10% sq. ft.
. i i P Any person who has / have a claim in respect of the said ' ranch (New open) |Sindhu Bhavan Hall Ahmedabad
ani,l}::ﬁ:ﬂg:tnn;ﬁ,e F;:o Cermcate D's";:gtswe sNh‘;rgfs certificate(s) should lodge his/ her / their claim with all The detailed information are available in website | |Interested party can download the "TECHNICAL BID" and "PRICE BID" and other
- - : supporting documents with the Company or Kfin [ | hitps:/lqwssh.nprocure.com upto date 22,10,2024 18:00 hours. Can be | |details from Bank's website https://bank.sbi/web/sbi-in-the-news/procurement-
Manuprasad Gangashankar 0053754 | 12646 | 5658741 - 5671940 | 13200 Technologies Ltd., Selenium Tower B, plot 31-32, filed. Physical document Submitted at office upto date 23.10.2024 | [news and submit their offers in two separate sealed cover subscribed 'TEGHNICAL
Pandya Jointly with Ashokkumar Gachibowli, Financial District, Hyderabad - 500032. If no 18:00 hours by speed post / Registered AD. / Hand Delivery Any | [BID"and"PRICE BID" by packing both these coversin one cover from 25.09.2024 to
Manuprasad Pandya (Both are ;’ﬁé’%ggj (I)?gltlm?égt%iln;flir:iescgmfcdewéﬁznggn?agﬁ fra/?ﬂ further amendments will be publish online only. Also it is available on [ |16.10.2024 at above address. The Bank will reserve the rights to accept or reject
' P . i pany Information Department website www.statetenders.gujarat.gov.in | |any offer or allthe offers without assigning any reason thereof.
deceased) and Kalyani proceed to issue duplicate share certificate(s) to the Contact toll free help line No.1916 for quarry of any drinking water
Ashokkumar Pandya share holders listed above and no further claim would be supply complain. INF-JUNA-462-24 Place: Ahmedabad, Date: 23-09-2024  Assistant General Manager (RBO-IIl, Ahmedabad)

The Public is hereby warned against purchasing or dealing with these Equity Shares Date :26.09.2024 Vijaya Lakshmi

Certificate in any way. Any person(s) having any claim in respect of the aforesaid Place : Mumbai Nimala lyer

Certificate(s), should immediately send full details with documentary evidence to the

Company’s RTA - Link Intime India Private Limited at its office at “Geetakunj” 1, Bhakti Nagar

Society, Behind ABS Tower, Old Padra Road, Vadodara — 390 015 or to the Company at its "IMPORTANT" SRG HOUSING FINANCE LIMITED

CIN: L65922RJ1999PLC015440
Reg. Off: 321, S M Lodha Complex, Near Shastri Circle, Udaipur-313001(Rajasthan)
Phone: 0294-2412609 E-mail: info@srghousing.com Website: www.srghousing.com

4 SRG HOUSING

FINANCE LIMITED

Registered Office mentioned above, so as to reach them/us within 15 days from the date of

publication of this Notice, failing which, the Company will proceed to issue duplicate shares Whilst care is taken prior o acoeptance of advertising

information.

original share certificate(s) subsequent to the issue of duplicate(s) thereof.

Date : 25" September, 2024
\Place : Vadodara

certificate(s) for the purpose of claiming the shares from the IEPF Authority without further

Please note that no claims will be entertained by the Company or the RTA with respect to
For Alembic Limited

Keval Thakkar
Company Secretary )

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

Sd/-

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI ANIRUDDHA WOOD PRIVATE LIMITED

OPERATING IN TIMBER, PLYWOOD, WOOD FOR ALL KIND INDUSTRIES AT BHACHAU, KUTCH, GUJARAT
(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor SHRI ANIRUDDHA WOOD PRIVATE LIMITED
along with PAN/ CIN/ LLP No. PAN:AAHCS8155L

CIN: U20200MH2003PTC141226

Parvati Niwas, Top Floor Room no: 17, above Prabhu
Niketan Hotel, Daftary Road, Malad (East),
Mumbai-400097 Maharashtra.

Not Available

Bhachau Kutch, Gujarat

2. | Address of the registered office

. | URL of website

. | Details of place where majority
of fixed assets are located

5. | Installed capacity of main
products/ services

W

Installed capacity is approx 500 CFT per day,
including 3 vertical sawing machine and 2
horizontal sawing machine

6. | Quantity and value of main Nil

products/ services sold in last
financial year

. | Number of employees/ workmen | Nil

.| Further details including last All documents can be obtained by sending email at
available financial statements E-mail id: cirp.shrianiruddhawood@gmail.com and
(with schedules) of two years, capiyushj@gmail.com

lists of creditors are available at
URL:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL :

10.| Last date for receipt of
expression of interest

00|~

Can be obtained by sending email at E-mail ids:
cirp.shrianiruddhawood@gmail.com and

capiyushj@gmail.com
11th October 2024

11.| Date of issue of provisional list 15th October 2024
of prospective resolution
applicants

12. Last date for submission of 20th October 2024
objections to provisional list

13.| Date of issue of final list of 24th October 2024
prospective resolution applicants

14.| Date of issue of information 26th October 2024

memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

15.| Last date for submission of
resolution plans

16.| Process email id to submit EOI

25th November 2024

cirp.shrianiruddhawood@gmail.com

Sd/-
Piyush Kisanlal Jani (Resolution Professional)

For Shri Aniruddha Wood Private Limited

Reg No. IBBI/IPA-001/IP-P01439/2018-2019/12164
AFA Validity Date: 05/11/2024

Reg Address: Om Ashray, New Laxminagar,

Behind Mazar Ring Road, Gondia,Maharashtra,441614

Date:26/09/2024
Place: Mumbai

whatsoever.

Police Station E. Division Amritsar City
Advertisement According to Sormenas, PPR 23.18
Topic:- Identification of dead body of unknown person
Appearance:- Age about 35 years, Height 5 feet 5
inches, complextion wheatish, wear green half
sleeved (-shiri, black lower (pajama), while and
brown coloured toe slippers, bandaged around
right wrist.
If any information regarding identification of
above unidentified person please contact at
below mentioned mobile mumbers,
Contact Number:
1. Station House Officer PS E Division, Amritsar 97811-30203
2. Incharge Police Post Galiara: - 97811-30219
3. City Control Room (Amritsar) : 97811-30666

RAJASTHAN STATE HIGHWAYS AUTHORITY, JAIPUR

GOVERNMENT OF RAJASTHAN

Email: ho.rsha@rajasthan.gov.in Tel: +91-141-2223547
No. 1066 Date: 23/9/20
SHORT TERM NIT No.23/2024-25

INVITATION OF BIDS FOR TOLL COLLECTION

Bids for collection of user fee on ‘“Ajeetgarh to Chala section of SH-13, Bidasar to
Jasrasar section of SH-20, Singhana to Buhana - Haryana Border section of SH-13B”
under RSHIP Tranche-1, Package-04/1I are invited from interested bidders upto 11:30 AM
on 07.10.2024.
Other particulars of bid may be visited on the procurement portal
(http://eproc.rajasthan.gov.in, https:/sppp.rajasthan.gov.in) of the state. The estimated
value of Annual Remittance is Rs. 11.95 Cr.
UBN No: PWD 2425SLOB06285
Sd/-
(V. L. Dhankhar)
Member (WC & O),

DIPR/C/9118/2024 RSHA, Jaipur

Email-ID: capiyushj@gmail.com

dleers

JEJURI MUNICIPAL COUNCIL, JEJURI

E-Tender Notice No. 1924 for 2024-25
JMC invites e-Tender for the work of Jejuri
Water Supply Scheme at Tal. Purandar
Dist. Pune in the State of Maharashtra
valued at Rs. 62.75 Cr. Please visit website
www.mahatenders.gov.in for detailed

information. Sd/-
Chief Officer,

Jejuri Municipal, Jejuri

MORMUGAO PORT AUTHORITY

ga APPOINTMENT ON DEPUTATION BASIS
Brief Advertisement Notice No. GAD/PC-A/151/2024 Date: 26th Sept, 2024

Mormugao Port Authority, Headland Sada invites applications from Central
Government / State Governments / Union territory administration / Public Sector
Undertakings / Autonomous Bodies (Other than Major Port Authorities) for filing up
of One vacant post of Chief Engineer (HoD) on deputation basis for a period of 03
years through “Online Application Portal” (OAP) of the Ministry of Ports, Shipping
and Waterways website https://onlinevacancy.shipmin.nic.in. The applicant
should register the same in online Application Portal.

The last date for applying online is 11.10.2024. Applications in prescribed proforma
Through Proper Channel along with the documents in an envelope, superscribing
“Application for the post of Chief Engineer (HoD) in Mormugao Port Authority on
deputation basis” addressed to the Secretary, Mormugao Port Authority, “Saarasi”
General Administration Department, Administrative Office Building, Headland
Sada, Goa-403804 along with self-attested copies of certificates, last 5 years
ACRs/APARs, etc. through Registered Post/Speed Post only. For further details,
visit MPAwebsite https://www.mptgoa.gov.in.

Sd/-
SECRETARY

£ PUNYASHLOK AHILYADEVI HOLKAR J#,
““** SOLAPUR UNIVERSITY, SOLAPUR #=~

(Under Maharashtra Public Universities Act, 2016)
Phone No0.0217-2744770 Email-registrar@sus.ac.in

Applications are invited from the eligible candi-
dates in the prescribed format for the following
post on the establishment of the Punyashlok
Ahilyadevi Holkar Solapur University Solapur

Advt. No. : PAHSUS/Estab./2024/235

Sr.No.| Name of the Post| No.of |Category
Posts
1 |Director, Innovation, 01 Open

Incubation and
Linkages

Duly completed, application in prescribed form,
along with all enclosures, shall be sent to the
Registrar, Punyashlok Ahilyadevi Holkar Solapur
University, Solapur - 413 255 so as to reach on or
before25/10/2024 (Up to 05.30 p.m.)

Further details can be downloaded from the
University website http://sus.ac.in link of
Recruitment/Employment Opportunities. The
same is posted on Govt. of Maharashtra website
www.maharashtra.gov.in

sd/-
(Yogini Ghare

Date- 25/09/2024 Registrar)

assets without our consent

DEMAND NOTICE UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002

You the below mentioned Borrower, Co-Borrower(s), Mortgagor(s) and Guarantor(s) hereinafter referred as Borrowers have availed Loan(s) Facility(ies) from SRG Housing Finance LTD. (SRG
HFL) by mortgaging your immovable property(ies) and have defaulted in repayment of the same and were classified as NPA. The Authorized Officer has pursuant to the said assignment and
for the recovery of the outstanding dues, exercise the power conferred u/s 13(12) of The Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (ACT) read with the Security Interest (Enforcement) Rules, 2002 (RULES) has issued the Demand Notice ufs 13(2) of said ACT. The Authorized officer has reason to believe that the
borrower or his agent is avoiding the service of the notice or that for any other reason, the service cannot be made. The contents of which are being published herewith by way of Alternate
Service upon you. You the Borrowers are therefore called upon to make payment of the below demanded amount with future interest, incidental expenses, costs charges etc., w.e.f. as
mentioned herein below in full within 60 days of this notice. You can also pay the said amount with future interest, incidental expenses, costs charges etc., till date through online mode
(Debit | Credit / NEFT | RTGS | UPI) by log on to www.srghousing.com and after the successful payment share the details. If failing which the undersigned shall be constrained to take action
u/s 13(4) & 14 the ACT. Your attention is invited to the provision of 13(8) & 13(13) in respect of time available, to redeem the secured assets and not to sale, lease or otherwise the secured

S. |Loan Account Number /Borrower’s | Co-borrower’s | Guarantor's
NO.

1) Date Of Demand Notice
2) Claim Amount As Per Demand Notice

Description Of Immovable Property

(Together With Buildings And Structures Constructed, To Be
Constructed Thereon Along With Fixtures And Fittings
Attached To The Earth And Anything Attached To The Earth.)

1. [HLROO00O000011175

Mr. Kishan Pravinbhai Babriya S/o Mr. Pravinbhai Babriya (Borrower)

Mr. Umangbhai Pravinbhai Babriya S}o Mr. Pravinbhai Babriya
(Co-Borrower-1)

Mrs. Gitaben W/o Mr. Pravinbhai Babriya (Co-Borrower-2)

Mr. Pr hodbhai Koli S/o Mr. Ranchodbhai Koli (Co-Borrower-3)
Mr. Paresh Kumar Maheshbhai Sjo Mr. Maheshbhai Trivedi (Guarantor-1)
Mr. Jagabhai Vanjabhai Babriya S/o Mr. Vanjabhai Babriya (Guarantor- 2)

ihhai R
Ranc

1. Date Of Demand Notice- October 03, 2023
2. Claim Amount As Per Demand Notice-

T 8,90,260/-rupees Eight Lakh Ninty
Thousand Two Hundred And Sixty Only As On
September 11, 2023 Future Interest,
Incidental Expenses, Cost, Charges Etc.,
W.e.f. September 12, 2023.

In The Name Mrs. Gitaben Pravinbhai Babriya Wjo Mr.
Pravinbhai Babriya Having City Survey No.-2245,
Gram-Halvad Tehsil- Halvad, District-Morbi (Gujarat)
Admeasuring About 50.60 Sq. Meter. Surrounded By:-
East-House Of Geetaben Pravinbhai Babriya, West — Road,
North-House Of Limbabhai Rebari, South- House Of
Hasubhai Trivedi

2. |HLRO0000000014332

Mr. Manoj Parmar Sjo Mr. Fusabhai Parmar (Borrower)

Mrs. Bhavnaben Parmar W/o Mr. Manojbhai Parmar (Co-Borrower)
Mr. Maheshbhai Mangaldas Makwana Sjo Mr. Mangaldas Makwana
(Guarantor)

1. Date Of Demand Notice- June 12, 2024

2. Claim Amount As Per Demand Notice-

% 3,27,970/- Rupees Three Lakh Twenty
Seven Thousand Nine Hundred And Seventy
Only As On June 12, 2024 Future Interest,
Incidental Expenses, Cost, Charges Etc.,
W.e.f. June 13,2024.

In The Name Mr. Manojbhai Parmar Sjo Mr. Fusabhai Parmar
Having Milkat No.-595, Parmar Vas, Nr. Mahakali Temple,
Village-Parbatpura, Tehsil-Mansa, District-Gandhinagar
(Gujarat) Admeasuring About 540.00 Sg. Ft. Surrounded By:-
East-Adj. House, West-Road, North-House Of Jashubhai
Parmar, South-House Of Parmar Baldevbhai

3. [HLRO0000000010737

HLR0O0000000015413

Mr. Jaydevdan Gadhvi S/o Mr. Devraj Gadhvi (Borrower)

Mr. Devraj Gadhavi S/o Mr. Bhima Gadhavi (Co-Borrower - 1)

Mrs. Himaben Devraj Gadhavi W/o Mr. Devraj Bhima Gadhavi
(Co-Borrower-2)

Mr. Bahadurdan Chandidan Gadhavi S/o Mr. Chandidan Gadhavi (Guarantor)

1. Date Of Demand Notice- July 27, 2024

2. Claim Amount As Per Demand Notice-

% 3,80,690/- Rupees Three Lakh Eighty
Thousand Six Hundred Ninety Only As On July
26, 2024 Future Interest, Incidental
Expenses, Cost, Charges Etc., W.e.f. July 27,
2024

In The Name Mr. Jaydevdan Gadhvi Sfo Mr. Devraj Gadhvi
Having Plot No.—15, Property No.-03, Street No.-06, Umiya
Chowk, Gram-Mavdi, Tehsil-Mavdi, District-Rajkot
(Gujarat) Admeasuring About 26.42 Sq. Mt. Surrounded By:-
East — Others Property, West — Public Road, North - Others
Property, South — Others Property

4. [HLRO0000000011096

Mr. Chimanbhai Patel S/o Mr. Keshavbhai Patel (Borrower)

Mrs. Madhuben Patel Wjo Mr. Chimanbhai Patel (Co-Borrower-1)
Mr. Jatin Kumar Patel W/o Mr. Chimanbhai Patel (Co-Borrower-2)
Mr. Lalsinh Chauhan S/o Mr. Bhursinh Chauhan (Guarantor-1)

Mr. Hitendra Kumar Patel Sjo Mr. Hasmukhbhai Patel (Guarantor-2)

1. Date Of Demand Notice- July 29, 2024

2. Claim Amount As Per Demand Notice-

% 5,43,620/- Rupees Five Lakh Forty Three
Thousand Six Hundred Twenty Only As On
July 26, 2024 Future Interest, Incidental
Expenses, Cost, Charges Etc., W.e.f. July 27,
2024.

In The Name Mr. Chimanbhai Patel S/o Mr. Keshavbhai Patel
Having Milkat No.-24, Patel Fali, Gram-Umedpur, Tehsil-
Modasa District-Arvalli (Gujarat) Admeasuring About
2400.00 Sq. Ft. Surrounded By:- East — Road, West - House
Of Kachrubhai Maknabhai Patel, North-House Of Kodiben
Mavtabhai Patel, South— House Of Bhurabhai Dahyabhai

5. |HLRO0000000007053

Mrs. Arunaben Baria W/o Mr. Pankajbhai Patel (borrower)

Mr. Pankajkumar Patel W/o Mr. Rayjibhai Patel (Co-Borrower-1)
Mrs. Shantaben Patel W/o Mr. Rayjibhai Patel (Co-Borrower-2)

Mr. Rajeshkumar Patel Wjo Mr. Ranchodbhai Patel (Guarantor)

1. Date Of Demand Notice- July 31, 2024

2. Claim Amount As Per Demand Notice-

¥ 3,61,290/- Rupees Three Lakh Sixty One
Thousand Two Hundred And Ninety Only As
On July 31, 2024 Future Interest, Incidental
Expenses, Cost, Charges Etc., W.e.f. August
01,2024.

In The Name Mrs. Arunaben Baria Wjo Mr. Pankajbhai Patel
Having Property No.-781, Patel Faliyu, Gram-Vadagam,
Tehsil-Khanpur, District-Mahisagar (Gujarat) Ad ing
About 1440.00 Sq. Ft. Surrounded By:- East-Temple, West—
Farm Of Somabhai Kuberbhai, North - Road, South - Farm Of
Babubhai Nathbhai

6. [HLRO0000000015136

Mr. Rajeshbhai Chenva S/o Mr. Girdharbhai (Borrower)

Mr. Girdharbhai Chenava Sjo Mr. Alkhabhai (Co-Borrower-1)
Mrs. Hemaben Chenva W/o Mr. Rajeshbhai (Co-Borrower-2)
Mr. Rajeshkumar Parmar S/o Mr. Dahayabhai (Guarantor)

1. Date Of Demand Notice- July 31, 2024

2. Claim Amount As Per Demand Notice-

¥ 3,32,480] Rupees Three Lakh Thirty Two
Thousand Four Hundred And Eighty As On
July 31, 2024 Future Interest, Incidental
Expenses, Cost, Charges Etc., W.e.f. August
01,2024

In The Name Mr. Gidhabhai Arkhabhai Chenva Sjo Mr.
Arkhabhai Chenva Having Gram Panchayat Property No.-
413, Gram-Jumsar, Tehsil-Idar, District-Sabrkantha,
(gujarat) Admeasuring About 1200.00 Sg. Mt. Surrounded
By:- East — Road, West — Road, North — House Of Mr. Chenva
Ramji Shankar, South — House Of Mr. Chenva Gidha Arkhaji

7. |HLRO0000000015288

Mr. Kapilaben Parmar Wjo Mr. Manubhai Parmar (Borrower)

Mr. Luckykumar Parmar S/o Mr. Manubhai Parmar (Co-Borrower)

Mr. Amrutbhai Dhulabhai Vankar S/o Mr. Dhulabhai Vankar (Guarantor)

1. Date Of Demand Notice- July 31, 2024

2. Claim Amount As Per Demand Notice-

T 3,27,350/- Rupees Three Lakh Twenty
Seven Thousand Three Hundred And Fifty As
On July 31, 2024 Future Interest, Incidental
Expenses, Cost, Charges Etc., W.e.f. August
01,2024.

In The Name Mrs. Parmar Kapilaben Manubhai Wjo Mr.
Manubhai Parmar And Mrs. Parmar Luckykumar Manubhai
S/o Mr. Manubhai Parmar Having Gram Panchayat Property
No.-09, Nadari, Gram-Delvada, Tehsil-Vadali, District-
Sabarkantha (Gujarat) Admeasuring About 1200.00 Sq. Ft.
Surrounded By:- East - Fali Road, West - Grazing Land] Open
Road, North — House Of Bhambhi Galbabhai Kodarbhai,
South - House Of Bhambhi Manabhai Kodarbhai

PLACE:- Udaipur
DATE:- 26-09-2024

SDj}-
Authorized Officer
SRG Housing Finance Limited

) Rajkot Nagarik Sahakari Bank Ltd.

R.O. & H.O.: "Arvindbhai Maniar Nagarik Sevalay",
150" Ring Road, Nr. Raiya Circle, Rajkot. Ph, 2555716

Notice for Sale

In terms of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest (SARFAESI Act-2002) Pursuant to the possession of the properties described herein below is physically
taken by the Authorized Officer for recovery of the secured debts of Rajkot Nagarik Sahakari Bank Ltd., from following borrowers. OFFERS are invited by the undersigned in sealed cover for purchase of this
properties within 30 days from the date of this Notice, brief particulars of which is given hereunder. For inspection of the properties and tender form, one can contact us at Rajkot Nagarik Sahakari Bank Ltd.,
Arvindbhai Maniar Nagarik Sevalay, Recovery Department, Head Office, 150 Feet Ring Road, Near Raiya Circle, Rajkot OR from our relevant Branch.
-> Last Date for submission of tender: 06-11-2024 (Up to 05:00 P.M.)
-= Date, Time & Place of Opening the tenders: 11.11.2024, 05:00 P.M., at 'Arvindbhai Maniar Nagarik Sevalay',150" Ring Road, Nr.Raiya Circle, Rajkot.

Sr. Borrower Name o i Possession Total Reserve Price
No.| & Branch Name Dustriptionof Properiss Taken Date Dues Deposit Amount
1 | Kadri Nijamudin Immovable Property situated in Rajkot Dist., Sub Dist. Rajkot, Rajkot City, In Boundary of Rajkot Municipal Corporation Paiki Old | 27/02/2024 |Rs 6,16,481 .uo
Hajiabdul Khadpith Paiki Near Lakhajiraj School Opp. Brahampuri wadi Mear Kotak Street City Survey Ward No. 1 City Survey No.2318 To 2325 + Unapplied
Sorathiyawadi Paiki Land Approx 83-61 S5g. Meter building constructed thereon paiki 1st Floor alongwith Construction thereon acquired Vide Regd. Interest W.e.f. Rs.81,000/-
Branch, Rajkot. Sale deed No.11216 Dated 03/11/2010 in the Name of Shri Rahila Nijamudin Kadri and bounded by as under:- 01/09/2024
{Secu.No.31586) North :- Others Property South :- Public Road East :- Others Property West :- Others Property + Legal
{Short Address :- Sir Lakhajiraj Road, Opp. Bramhpuri Vadi, Kotak Street,Rajkot -Gujarat) Expenses
2 | Masque Boutique Immovable Property situated in Rajkot Dist., Sub Dist. Rajkot, Rajkot City, In the Boundary of Rajkot Mahanagar Palika City Survey | 10/07/2024 |Rs.9,60,102.70| Rs.5,96,610/-
(Prop : Kadri Ward No 1 City Survey No 2318 to 2325, National Guest House Near Lakhajiraj School, Juni Khadpith, Diwanpara Main Road, Opp + Unapplied
Rahilabanu Brahmpuri Wadi Paiki On Second Floor Super Builtup Area Land Approx 105-00 Sq Yard (Approx 88-00 Sq Mts) thereon acquired Vide Interest W.e.f.
Nizamudin) Regd. Sale deed No. 6869 Dated 11/10/1985 in the Mame of Shri Saiyad Nizamudin Haji Abdulkadar Kadri and bounded by as under: 01/09/2024
Sorathiyawadi Branch, | North :- House of Other's Ownership South ;- Road East :- House of Other's Ownership West - House of Other's Ownership + Legal
Rajkot. (Secu.No.3246)| (Short Address :-Sir Lakhajiraj Road, Opp. Bramhpuri Vadi, Kotak Street,Rajkot -Gujarat) Expenses
3 | Manna Sumita Immovable Property Situated in Rajkot Dist., Sub-Dist. Rajkot, City in Rajkot, on Darbargadh Road Near Chora Aghat Verified rights of | 23/12/2023 Rs. Rs.7,02,000/-

Dipakkumar land admeasuring area approx. 337-31 Sq. Meter Known as "Ornament Arcade" Multi Story Building Paiki Office No.310 on third Floor 8,82,567.00
Bedipara Branch, which have admeasuring Carpet area approx.6-07 Sq. Meter which have admeasuring Built-Up area approx. 7-284 Sq. Meter which + Unapplied
Rajkot. have City Survey Ward No. 2, City Survey No.1337 to 1341 acquired vide Regd. sale deed Mo.2068, Dated 09/03/2011 in the name of Interest W.e.f.
{Secu.No.4104) Dipakkumar Hemantkumar Manna and bounded by as Under:- 01/09/2024
Morth :- Office No.310. South :- Office No.312 East :- Common Passage, Which have this Office Door West :- Other's Owner House + Legal
(Short Address :-Ornament Arcade Office No.310 Third Floor, Darbargadh, Sonibazar, Rajkot 360001-Gujarat) Expenses
4 | Bhanderi Immovable Property Situated in Rajkot District, Sub-District Rajkot, in the boundary of Rajkot Municipal Corporation Village Mavdi | 04/08/2024 Rs. Rs.11,01,600/-
Madhabhai Revenue survey no.115/B, T.P. Scheme Mo.8{Mavdi), plot no.5, F.P. No.5/5 Paiki land area 397-28 Sq. Mtr. and F.P. No.5/6 land area 11,07,197.00
Muljibhai 479-00 Sqg. Mtr and total area 876-28 Sq. Mtr. there on Commercial Building Known as "Shivalay" in which 4th floor, Office No.401 +
Mavdiplot which Built-up area 15-09 Sq. Mtr. which carpet area 12-75 Sq. Mtr. acquired vide Reg. Sale Deed No.3870, Dated. 10/06/2019 in the Unapplied
Branch, Rajkot. name of Bhanderi Madhabhai Muljibhai and bounded by as under:- Interest W.e.f.
{Secu.No.4515) Morth :-Office No. 402 South :- O.T.5./ after Margin Land of F.P.No.5/5 Paiki 01/09/2024
(Secu.No.4516) East :- 0.T.5./ after Margin 9-00 Wide Road. West :- Common Passage and then after Lift +
(Short Address :-Office No. 401 (4th Floor),"Shivalay", Nr. Raj Bank, Opp. Jithariya Hanuman Temple, Nr. Mavdi Chokdi, Legal
Mavdi Main Road, Off 150 Ft. Ring Road, Rajkot 360004 - Gujarat) Expenses
5 | Jani Manojkumar Immaovable Property Situated in Rajkot District, Sub-District Rajkat, within the Boundary of Rajkot Municipal Corporation area known as | 10/08/2024 Rs. Rs.7,09,800/-
Rameshchandra "Kevadawadi" in that kevadavadi main road Aghat Lekh Land City Survey Ward No.11, City Survey No.548 Paiki Land and there on 7,94,214.00
Kothariya Road "Somnath Complex" Building lower Level Shop No.2-B which carpet area 130-00 Sq. feet, Built-up area 12-08 Sq. Mtr acquired vide + Unapplied
Branch, Rajkot. Reg. Sale Deed No.1184, Dated. 30-01-2020 in the name of Jani Manojkumar Rameshchandra and bounded by as under:- Interest W.e.f.
{Secu.No.4531) Morth :-Lower Level Shop No. 2-A South - Other's Property 01/09/2024
East :- Somnath Complex Remaining Part West :- Common Passage then after Kevdawadi Main Road + Legal
{Short Address :-Shop No. 2-B, "Somnath Complex", Opp. Ganesh Mandap, Kevdawadi Main Road, Rajkot 360001- Gujarat) Expenses

Terms & Conditions : 1. The immovable properties are to be sold on 'As is where is' and 'As is what is' basis. 2. The purchaser will have to pay any type of Govt. dues / Semi. Govt. dues / Municipal taxes / Electricity
Bills etc., if any, due on this property. If any document relating to this property is pending for payment of stamp duty, the purchaser will have to pay the same. 3. In the court cases, if any, relating to this Property, the
orders of the court, would be binding to the purchaser. 4. The tenderer can bid for any amount, but he is to submit a Banker's Cheque/Demand draft of 10% of Reserve Price as deposit, as mentioned above payable
to Rajkot Magarik Sahakari Bank Ltd., Rajkot with the tender. 5. One can get tender form from the undersigned or from our relevant Branch. 6. The Bank reserves its right to accept or reject any tender. Property may
not be sold below reserve price. 7. The tenderer will be required to pay 25% of the bid price on acceptance of his tender (10% of the reserve price submitted with the tender will be taken into account) 8. if the
successful tenderer will fail to pay the accepted bid price, the amount of deposit will be forfeited by the Bank. 9. On unacceptance of the tender the amount of deposit will be refunded without any interest thereon.
10. The authorized officer does hereby state that, the bank is not aware about any charge or tax or liability for the said property. However, the bidder shall ensure by his own sources to find out any charges, lien,
encumbrance, property tax, Government dues in respect of the property and the same shall be the responsibility of the tenderers.
*30 days Statutory Sale notice to the Borrower, Guarantors & Mortgagor. *Prospective buyer may also visit our website www.rnsbindia.com for sale advertisement.

Dt. 25/09/2024, Rajkot.

Authorized Officer, Rajkot Nagarik Sahakari Bank Ltd., H.0., Recovery Dept., Rajkot.

.. . Ahmedabad
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